. , HIGH COURT QF CHHATTISGARH, BILASPUR
o Endorsement
Endt No. 712'9 ..... /Rules/2022 Bilaspur, dated . ] 6/ UC’[ 21

..........................

Copy of Chhattisgarh Gazettes dated 31/05/2022 relates to amendments in the District Court Establishment
Recruitment of Stenographer, Steno-typist and Assistant Grade-IIT Rules, 2005 and copy of Chhattisgarh Gazette
dated 02/06/2022 relates to amendments in the Chhattisgarh Civil Courts Rules, 196 1 forwarded to :-

1. Addl. Registrar-cum-P.P.S. to Hon’ble the Chief Justice, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.,

2, Private Secretary to Hon’ble Mr. Justice Goutam Bhaduri, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

3. Private Secretary to Hon’ble Mr. Justice Sanjay K. Agrawal, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

4, Private Secretary to Hon’ble Mr. Justice P. Sam Koshy, High Court of Chhattisgarh, Bilaspur for information of his
Lordship.

5. Private Secretary to Hon’ble Mr. Justice Sanjay Agrawal, High Court of Chhattisgarh, Bilaspur for information of
his Lordship.

6. Private Secretary tc Hon’ble Mr. Justice Rajendra Chandra Singh Samant, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

7. Private Secretary -0 Hon’ble Mr. Justice Arvind Singh Chandel, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

8. Private Secretary tc Hon’ble Mr. Justice Parth Prateem Sahu, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

9. Private Secretary te Hon’ble Mr. Justice Gautam Chourdiya, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

10. Private Secretary tc Hon’ble Mrs. Justice Rajani Dubey, High Court of Chhattisgarh, Bilaspur for information of
her Lordship.

11. Private Secretary w Hon’ble Mr. Justice Narendra Kumar Vyas, High Court of Chhattisgarh, Bilaspur for
information of his L ordship.

12, Private Secretary to Hon’ble Mr. Justice Naresh Kumar Chandravanshi, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

13. Private Secretary to Hon’ble Mr. Justice Deepak Kumar Tiwari, High Court of Chhattisgarh, Bilaspur for
information of his Lordship.

14. Private Secretary to Hon’ble Mr. Justice Sachin Singh Rajput, High Court of Chhattisgarh, Bilaspur for information
of his Lordship.

15. Private Secretary to the Registrar General, High Court of Chhattisgarh, Bilaspur for information,

16. Steno to the Registrar (Vigilance and 1&E/ Judicial/ S&A Cell) High Court of Chhattisgarh, Bilaspur, for
information. '

17. The Director, Chhattisgarh State Judicial Academy, High Court of Chhattisgarh, Bilaspur for information.

18. The District & Sessions Judge, Bastar at Jagdalpur/ Bilaspur/ Durg/ Raigarh/ Raipur/ Rajnandgaon/ Dakshin Bastar
at Dantewara/ Janjgir-Champa/ Dhamtari/ Korba/ Mahasamund/ Kabirdham(Kawardha)/ Uttar Bastar (Kanker)
/Koriya (Baikunthpur)/ Jashpur/ Balod/ -Bemetara/ Kondagaon/ Surajpur/ Sarguja at Ambikapur/ Baloda-Bazar/

Mungeli/ Balrampur at Ramanujganj for information.

19. The Principal Judge/Judge, Family Court, Bastar at Jagdalpur/ Bilaspur/ Durg/ Raigarh/ Raipur/ Rajnandgaon/
Janjgir-Champa/ Dramtari/ Korba/ Mahasamund/ Kabirdham (Kawardha)/ Uttar Bastar (Kanker) /Koriya
(Baikunthpur)/ Jaskpur/ Balod/Bemelara'/K(mdagaon/Surajpur/ Sarguja at Ambikapur/ Baloda-Bazar for
information. |

20. Commercial Court, S2ctor-19, Kotara Bhantha, Naya Raipur, C.G. 492101 for information,
21. The President, Chhattisgarh State Industrial Court, Near Ghadi Chowk, Raipur with a request to circulate all the
Presiding Officers of the Labour Courts for information.

22, Registrar Ministerial ‘S&A Cell/ C.S.J.A.), High Court of Chhattisgarh, Bilaspur for information.
23. All Joint Registrar, H:gh Court of Chhattisgarh, Bilaspur for information.

24, Additional Registrar (Judicial/ D.E.&E/ HCLSCY/ Adm.), High Court of Chhattisgarh, Bilaspur for information.

25. Officer on Special Duty-cum-Central Project Coordinator, E-Courts Mission Mode Project, High Court of
Chhattisgarh for information.

26. All Additional Registrar (M), High Court of Chhattisgarh, Bilaspur for information.

27, Member Secretary, CThhattisgarh State Legal Services Authority, Old High Court Building, Bilaspur for

information.
28. All Deputy Registrar, High Court of Chhattisgarh, Bilaspur for information.
29. Library, High Court of Chhattisgarh, Bilaspur for information.
30. Court Manager, High Zourt of Chhattisgarl, Bilaspur for information,

In-Charge, NIC High Court Computer Cell, High Court of Chhattisgarh, Bilaspur with a direction to upload in the

606 2V
rvind Kiimar Verma)

Registrar General

official web-site of this High Court.
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HIGH COURT OF CHHATTISGARH, BILASPUR
Bilaspur, the 13th April 2022
MEMO
No. 4954/Rules/2022.— With reference to the subject cited above, it is to inform you that the High
Court of Chhattisgarh has been pleased to recommend the following amendments in the District Court

Establishment Recruitment of Stenographer, Steno-typist and Assistant Grade-11I Rules, 2005:-

AMENDMENTS

In the said Rules:-

Rule 3(b) of the District Court Establishment Recruitment of Stenographer, Steno-typist and Assistant
Grade ITI Rules, 2005 to substitute

"must have speed in Hindi typing in computer by 5000 key depression per hour (Skill test shall be
conducted regarding speed)"

1t is, therefore, requested to get the above amendments notified in the Official Gazette of Government
of Chhattisgarh after due and appropriate approval. A copy of the Gazette be made available to this Registry.
Sd/-

(Sanjay Kumar Jaiswal)
Registrar General.
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